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August 08, 2022

Shri Anil Advani

Ro.A-70, Ashok Vihar,
Phase-3, North West Delhi,
Delhi-110052

Sir,
Sub: Compliance of CIC Order dated 19-07-2022- CIC/SEBIH/A/2020/694577

This has reference to your RT! application dated September 17, 2020 and in compliance of
CIC Order dated 19-07-2022- CIC/SEBIH/A/2020/694577, our reply is as under:

Reply:

Your complaint was taken on record and the same was examined considering the trading data,
comments of stock exchanges, etc. Pursuant to the examination, no enforcement action was
warranted in the matter.

Yours faithfully,

L,c ?
Santosh Kumar Sharma
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